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(,b) Yea, Sir.

“{c) L m%rmltun regarding”
the allocation made for sports by
State  Governments  iuclusive of
budgetary pravisiens made by local
self . Government - and the -State
Governments i own public. sactor
“undertakings- is- - ot “availablé Wl h
the Centtal Government, .-

" (d) and (e) Stction 33AC of ths
Income Tax Act, 1961 has heeniam~
ended to prov1de 100 percent. exgmp-
tion from tax for projects takén” up
by corporate sector for promotion
‘of sportg. »Fae expenditure-incarred
annually. by: the public sector .under-
takings whd “private sector on sports
is not available with'thé Government:

~«(f)- There is.ng proposal to create
A, nat,xonal poli,cy, on gexpeg;diturc
on sports o - o

Integratma “of- disabled chxldren in
..z - existing schoeol.system ..

617. SHRI “RAMDAS AGAR-
yWAL - Will the Minister of, HU-
MAN RESOURCE DEVELOP—
MENT be pleased té-state: -

(a) what steps Govcrnment have
ta'ken- so--far under: the + National
Policy on RBducatipn (NPE).adopted
by Government for achicving the

rgloa}; of AEﬁ:lueaﬂen for Al (EPA)

(b) whether’*(}ovemmem hEWc
'launch,ed any. progeamme, for the
; integration.of .the disabléd’  childre
“iu, the exiéting school System,”if *so,
tile défaild theroof « districtiwisesid
- negiteri@ roadopted ;-for. sseleetion. of
.d1§tneti m the . cé}mfry,

o SR AR

sanadalt;
oy Blackboard, pNonvF ormal :Educatign,

= (oyvarameant have
o1 on the recommen-
: 1ty at ths National
Conf‘-ren,e of fya- -Governmantal and

Gavem“n)un‘ Digagisations . held
i New D ’?hl 5 oand _
T(d)if s9,. what cacs“the datails

theruot‘ satticalarly - with * regacd
to the implém3intation of the schm~
of Integrated Education of Disabled
Children (IEDCJ, pledse give details
mcludmg budgetary provision made
duaring 1994-95%as well as the invest-
ment made by the TDA" (Interna-
tional Development  Association)
for existing e‘ias,;monal pxogramme;
111 the countly ¥ -

THE DEPUI Y MINISTER IN
THE MIN[STRY OF ‘HUMAN
"RESOURCE *~ D E’V’ELOPM ENT
¢DEPTT. OF EDUC ATION AND
DEPTT. - OF - CULTURE) 1KU-
‘MARI SELJA) -(ay The Central
‘Governiment : has taken a ‘number of
steps under the National Policy on
Education, (NPE) for achieving the
tgoal of *Edudationfor Al (EFA) by
- 2000 _A. D These mclude implemen-
.tation - the ... various - prog-
‘ramimes for ac;hlevmg _uhiversalisa-
“tioh” of efémentary’ educatlon and
literacy like - -‘Operation

‘externally. Ba51p Education
Projects, ‘thé' Total Literacy~ Cafn-
) Pa;gns and, Adult Education Prog-
“tammes under fhe Naiioral Literacy
= Mission.”  Motre: récentlyrtite Goxern-

gt of India #as - launched  the
rict,. > Pumgr dducanps Prog-
“Fammié i 7 ‘Statés, S

B e




193 Written Answers

(b) The Government of India
is implementing the Centrally Spon-
sored Scheme of Integrated FEdu-
cation {or the Disabled Children
with the objective of  Providing
educational  facilities 1o disabled
children who can be integrated in
general schools. Under this scheme
1009, financial assistance is pro-

vided to the States/Union Territories/ .

Voluntary Organisations for its
implementation on the basis of

criteria laid down. So fur, 24 States

and Union Territories are imple-
menting the programme. Selection
of districts and institutions is done
by the FEducation Departments in

the States/Union Territorics.

(c) The National Conference
of non-Governmental organisations

was held in New Delhi on 29-30
June, and Ist July, 1994. The
recommendations have not been

received by Government so (ar.

(d) During 1993-94 the actual
expenditure incurred under the
IEDC Scheme was Rs. 450.00 lakhs.
The budgetary provision for 1994-
95 is Rs. 470.00 lakhs. No IDA
assistance has been obtained for
implementation of the scheme of
Integrated Education for the Dis-
abled Children.

[29 JULY 1994]
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Protection of Monuments in Orissa

618. SHRI BHAGABAN MA-
JHI : Will the Minister of HUMAN
RESCURCE DEVELOPMENT be
pleased to state :

(a) the number of ancient monu-
ments in Orissa  {distrizt-wise) ;

{(b) the details of moaumsanis
out of those which are nrotected by

Government ;

(c) whether Government pro-
pose to set up Regional Archacolo-
gica] Cigcles in that State to cffec-
tively monitor the repairing, main-
tenance and protection of those
ancient monuments; and

(d) if so, the steps taken in that
regard ?

THE DEPUTY MINISTER IN
THE MINISTRY OF HUMAN
RESOURCE DEVELOPMENT
(DEPTT. OF EDUCATION AND
DEPTT. OF CULTURE) (KU-
MARI SELJA) : (a) The number of
ancient monuments  (district-wise)
is given in the enclosed statement-{
(See below).

(b) Details of the
under
seen

monumeunts
_ Central protection may be
in the enclosed statement-IL

{c) Mo, Sir. The Archaeological
Survey of India has already a fall-
fledged circle with sub-circles in
different parts of Orissa to effectively
monitor the repairs, maintenance
and protection of monuments dec-
lared as of national importance.

(d) Does not arise.

Statement-1

The number of ancient monuments in Orissa (District-wise)

District MNumber
Puri 812
Cuttack 501
Ganjam 595




